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Shri Amitabh Agarwal along with advocate Nidhi Singh for the
Respondent in C.P. No. 106/ND/2016, C.P.No. 107/ND/2016,
C.P.No.108/ND/2016.

In this matter reply / to the comments on the report ol Observer/
Commissioner is yet to be filed. Hence, further time 1s granted.
The matter to be listed 26" March, 2018.

Lateron

Achish Kumar Srivastava, advocate for the petitioner appears.

@ H

Date: 26/02/2018 H.P. Chaturved,
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